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on the Table following stateD;lCDts showiq 
tbe action taken b) Government on 
various BIIurallCC8, promises and under-
takinls jiven by the Ministers durinS 
the various sessions of Lok Sabha .hown 
apinst each :-

(I) Statement No. I Sixth Session, 
1968 (Fourth 
Lok Sabha) 

(ii) Supplementary State- Fifth S~ssion, 
ment Nos. IV, V and VI 1968, (Fourth 

(iii) Supplemcntary 
ment No XIV 

(iv) Supplementary 
ment No. IX 

(~) Supplementary 
ment No. XVll 

(vi) Supplementary 
menl No. XIV 

(vii) Supplementary 
ment No. XV 

Lok Sabha) 

State- Fourth Session, 
1968 (Fourth 
Lok Sabha) 

Slale- Third Session, 
1967 (Fourth 
Lok Sabha) 

State- Second Session' 
1967 (Fourth 
Lok Sabha) 

Stale- First Session. 
1967 (Fourth 
Lol< SaLha) 

Stale- SiKteenth Ses· 
sion 1966 (Third 

Lok Sabha) 

[Placed in Library. See No. LT-2800,68). 

Annul Report of National Co-operati>e 
Development Corporation. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITV DEVELOPMBNT AND 
~().OPERATlON (SHRI D. ERING) : 
On behalf of Shri M. S. Gurupadaswamy, 
I bea to lay on the Table a copy of tbe 
ADnual Report (Hindi and English vcrsions) 
of tho National Cooperative Development 
~rporation for the year 1967-68, under 
lub-section (3) of sectiun 14 of the National 
<:OOrporative Development Corporation Act, 
1962. lPla,.d in Libror),. Se. No. LT-
2101/68]. 

AnnUli Report of H1adutao Aero_nllea 
LllDltH. Baaplore 

StiR! L. N. MISHRA: I bell to lay 
OIl tho Tablo a copy of tho Annual Report 
of the Kindultan Aeronautici LiOlited, 

Baqalorc. for the year 1967068 alnng witb 
the Audited Accounts and the commenll-
of the Comptroller and Auditor General 
thereon. [Placed III Lib ary. Sel No. LT· 
2802/68.] 

Customs and Excise Duties Export 
Drawback (General) Rules, ctc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANANCE (SHRI K. C. 
PANT): I beg to lay on the Table :. 

(I) A copy of the Customs and Central 
Excis~ Export Drawback lGeneral) 
Hundred and twenty eighth Amend--
ment Rules, 1968, published in 
Notification No. G. S. R. 217S in 
Gazette of India dated the 14th 
December, 1968, under section 159 
of the Customs Act, 1962 Bnd 
section 38 of the Central Excises and 
Salt Act, 1944. 

(2) A copy of Notification No. G. S. R. 
2180 published in Gazelle of India 
dated the 12th December, 1968, 
under section 159 of the Customs 
Act, 1962. [Placed ill Library. See 
No. LT.2B03/68.] 

Notifications under section 28 of Mines 
and Minerals (Regulation and 

Defelopment) Act, 19S7 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL,. MINES AND 
METALS (SHRI P. C. SETHI): I beg to 
lay on the Table a copy of the Notification 
No. G. S. R. 2101 published in Gazette of 
lodia dated the 7th December, 1968, under 
8ub· section (I) of section 28 of the Mine. 
and Minerals (Regulation and Development) 
Act, 1957. [Placed I" Library. See No. LT-
2804/68.] 

PuDjab Cattle Fain (RClUlalloa) RuiN 

SHRI ERING: On behalf of Sbri 
Annlshib Shin de, 1 beg to la) on the 
Table a copy of the Punjab Cattle Fain 
(Regulation) Rules, 1968 published in 
Notification No. G. S. R.82/PA. 6/68/S. '12/ 
68 in Punjab Government Gazette dated 
tbe 13th September, 1968, under sub-
aectioll (3) of section 22 of the Punjab 
Fairs (Rellulation) Act, 1967, read with 


